MONTHLY SALIENT STATISTICS OF CASES REGISTERED / DISPOSED BY NHRC DURING JUNE 2020

(data as on 01.07.2020)

L No. of cases No. of cases Pendency as
Nature of incident . .
registered disposed on date
CUSTODIAL DEATH (POLICE) (Inc. Code 807) 5 3 348
CUSTODIAL DEATH (JUDICIAL) (Inc. Code 301) 120 38 3083
DEATH IN POLICE ENCOUNTER (POLICE) (Inc. Code 812) 11 4 645
BONDED LABOUR (Inc. Code 601) 21 25 1001
CHILDREN (Inc. Code 100-117) 42 32 629
WOMEN (Inc. Code 1300-1316) 368 284 2593
SC/ST/OBC (Inc. Code 1900-1909) 150 123 760
OTHERS 5951 5588 11603
Total 6668 6097 20662
SUO-MOTU Cognizance / Human Rights Defenders Cases registered during the
month of June 2020
No. of cases No. of cases Pendency as
registered disposed on date
SUO-MOTU 5 0 137
HRD 7 5 145

Cases where NHRC recommended Monetary relief during the month of June 2020

Amount
Nature of incident No of Cases [recommended (in
Rs.)
EXPLOITATION OF CHILDREN 1 200000
CUSTODIAL DEATH (Judicial) 1 300000
ABUSE OF POWER 2 150000




